Calcutta High Court (Appellate Side)
Cases registered on 27-11-2020

SI No. Case No. D-ate of Cause Title
Registration

1 CO/1474/2020 |27-11-2020 |NASIRUDDIN SEKH AND ORS VS MD ALI SEKH AND ANR

2 C0O/1475/2020 |27-11-2020 |MADHABI BALA @ MADHABI DAS VS MAMATA DAS AND ORS

3 CO/1476/2020 |27-11-2020 |MADHURIMA SARKAR VS RAHUL ROUTH
SMT DEBJANI CHATTERJEE(ROY) VS SRABAN KUMAR

4 C0/1477/2020 |27-11-2020 CHATTERJEE@SHRABAN

5 CO/1478/2020 |27-11-2020 |KAMAL KUMAR ROY VS SUBNALANE MAZUMDER

6 CO/1479/2020 |27-11-2020 |PAPIYA DAS VS AMARENDRA KISHORE DAS
JHARNA DUTTA MAITY VS NAZRUL HAQUE SEPAI D.I OF

7 CPAN/618/2020 |27-11-2020

/618/ SCHOOL (SE), HOOGHLY, CHINSURAH AND ANR.

8 CRM/9755/2020 |27-11-2020 |BINAY BARMAN VS State of West Bengal

9 CRM/9756/2020 |27-11-2020 |MANJUR ALAM VS State of West Bengal

10 |CRM/9757/2020 |27-11-2020 RITWIK ROY @ HRITTIK ROY @ HRITTIK AHIKARY VS State of
West Bengal

11 |CRM/9758/2020 [27-11-2020 LBJ;IgAa'YI KUMAR BARMAN@UTTAM BARMAN VS State of West
MANOJ PAUL VS UNION TERRITORY ADMINISTARTION OF

12 |CRM/9759/2020 |27-11-2020 ANDAMAN AND ISLANDS

13 |CRM/9760/2020 [27-11-2020 |UMA PARAKH AND ANR VS State of West Bengal

14 |CRM/9761/2020 |27-11-2020 |AMIRUL SAPUI @ BAPI VS State of West Bengal

15 |CRM/9762/2020 [27-11-2020 |SUMANTA BARMAN VS State of West Bengal

16 |CRM/9763/2020 [27-11-2020 |SK AMIT BABU @ ARIF BABU VS State of West Bengal

17 |CRM/9764/2020 (27-11-2020 |JANAK BIBI VS State of West Bengal

18 |CRM/9765/2020 [27-11-2020 |CHANDU KARIKAR VS State of West Bengal

19 |CRM/9766/2020 |27-11-2020 |SUNIL MANDAL VS State of West Bengal

20 |CRM/9767/2020 |27-11-2020 |NAGENDRANATH BAIDYA VS State of West Bengal

21  |CRM/9768/2020 [27-11-2020 |RAJA MURAD GAZI @ BAPPA VS State of West Bengal

22 |CRM/9769/2020 |27-11-2020 |SAMIR ROY @ ISWAR ROY VS State of West Bengal

23 |CRM/9770/2020 |27-11-2020 |SUSHIL DEBNATH AND ANR VS State of West Bengal

24  |CRM/9771/2020 |27-11-2020 |FAJLUL HAQUE DAFADER VS State of West Bengal

25 |CRM/9772/2020 |27-11-2020 |SURJA CHATTERIJEE VS State of West Bengal

26 |CRM/9773/2020 |27-11-2020 |KARMA MUNDA VS State of West Bengal

27 |CRM/9774/2020 |27-11-2020 |RAKESH DEBNATH VS State of West Bengal

28 CRM/9775/2020 27-11-2020 PANGA MONDAL @ ANDRIYA MONDAL VS State of West
Bengal

29 |CRM/9776/2020 [27-11-2020 |SUNIL KHA @ SUNIL KHAN AND ANR VS State of West Bengal

30 |CRM/9777/2020 |27-11-2020 |LAXMI DAS VS State of West Bengal

31 |CRM/9778/2020 |27-11-2020 |JUHI BEGUM VS State of West Bengal




32 CRM/9779/2020 |27-11-2020 |SHYAM PRASAD BISWAS AND ANR. VS State of West Bengal
33 CRM/9780/2020 |27-11-2020 |MEJEDA BEGUAM VS State of West Bengal
34 CRM/9781/2020 |27-11-2020 |ISLAM MOLLA VS State of West Bengal
35 |CRM/9782/2020 |27-11-2020 |AJITA ORAON AND ANR. VS State of West Bengal
36 CRM/9783/2020 [27-11-2020 |NIYAMAT SK @ SEKH VS State of West Bengal
37 CRM/9784/2020 |27-11-2020 DWIJENDRANATH ROY @ DWIJEN ROY @ KARMAKAR VS State
of West Bengal
MANOJ PAUL VS UNION TERRITORY, ADMN. OF ANDAMAN
38 CRM/9785/2020 |27-11-2020 AND NICOBAR ISLANDS
39 CRM/9786/2020 |27-11-2020 NASIMUL HOQUE @ MD NASIMUL ALI AND ANR VS State of
West Bengal
40 CRM/9787/2020 |27-11-2020 |SUJAN MONDAL VS State of West Bengal
41 CRM/9788/2020 |27-11-2020 |MEHERUL SK @ SADA SK. VS State of West Bengal
42  |CRM/9789/2020 (27-11-2020 |MITHUN DAS VS State of West Bengal
43 CRM/9790/2020 |27-11-2020 éionSg';ll\lA BEGUM @ JOYTSNA AND ORS VS State of West
44 CRM/9791/2020 |27-11-2020 |MANMATHA BARMAN VS State of West Bengal
45 CRM/9792/2020 |27-11-2020 |BARJAHAN ALl @ BORJAHAN ALl VS State of West Bengal
46  |CRM/9793/2020 (27-11-2020 |KARAN KUMAR VS State of West Bengal and anr
47 CRM/9794/2020 |27-11-2020 |DR NITYANANDA GAIN VS State of West Bengal
PRAVEEN KUMAR AGARWAL @ PRAVIN KUMAR FATECHAND
48 (CRM/3795/2020 |27-11-2020 AGARWAL AND ANR VS State of West Bengal
49 |CRM/9796/2020 |27-11-2020 |MITHUN HALDER VS State of West Bengal
50 CRM/9797/2020 |27-11-2020 |ALAM MONDAL VS State of West Bengal
51 CRM/9798/2020 |27-11-2020 [TANJILA BIBI @ MALLIK VS State of West Bengal
52 CRM/9799/2020 |27-11-2020 |LEKHA BASU VS State of West Bengal
53 |CRM/9800/2020 |27-11-2020 |ARUP ROY VS State of West Bengal
54 CRM/9801/2020 |27-11-2020 |AIZER MONDAL @ AJIJAR MONDAL VS State of West Bengal
55 CRM/9802/2020 |27-11-2020 |SK INTAJUL ALI AND ANR VS State of West Bengal
56 CRM/9803/2020 |27-11-2020 |DEBASISH BANERJEE VS State of West Bengal
57 |CRM/9804/2020 |27-11-2020 |MASIDUR ISLAM VS State of West Bengal
58 CRM/9805/2020 |27-11-2020 |KALPATARU ROY VS State of West Bengal
59 CRM/9806/2020 |27-11-2020 [JAHANGIR MANDAL VS State of West Bengal
60 CRM/9807/2020 |27-11-2020 |SANJIB PRAMANIK VS State of West Bengal
61 CRM/9808/2020 |27-11-2020 |PRASANTA DAS VS State of West Bengal
62 CRM/9809/2020 |27-11-2020 |ACHINTA MANDAL VS State of West Bengal
63 |CRM/9810/2020 |27-11-2020 |DR MD MEHDI HASAN VS State of West Bengal
64 CRM/9811/2020 |27-11-2020 |ROSAN SK@RASAN SK VS State of West Bengal
65 CRR/1678/2020 |27-11-2020 |SATVIR SINGH VS THE STATE, A AND N ISLANDS AND ORS
66 CRR/1679/2020 |27-11-2020 |MANJULA DAGA VS State of West Bengal AND ANR
LAD JAN PRAHALLAD
67 CRR/1680/2020 |27-11-2020 PRAHLAD JANA@PRAHALLAD KUMAR JANA VS State of West

Bengal




68 |CRR/1681/2020 [27-11-2020 |ANUSRIDHOK VS STATE OF WEST BENGAL AND ANR.

69 CRR/1682/2020 |27-11-2020 |DIPIKA BALA (DAS) VS State of West Bengal

70 CRR/1683/2020 |27-11-2020 |ENTAJ ALI @INTAJUL ALI VS State of West Bengal AND ANR

71 CRR/1684/2020 |27-11-2020 |BRINDABAN BISWAS VS State of West Bengal AND ANR
SUKHENDU DHIBAR VS STATE OF WEST BENGAL AND

72 |CRR/1685/2020 |27-11-2020 ANOTHER

73 CRR/1686/2020 |27-11-2020 NEVILLE DADI MASTER@ NEVILLE MASTER VS State of West
Bengal
SUKHENDU DHIBAR VS STATE OF WEST BENGAL AND

74  |CRR/1687/2020 |27-11-2020 ANOTHER

75  ICRR/1688/2020 |27-11-2020 Zl\él;’ SHIBANI MAJUMDER VS STATE OF WEST BENGAL AND

76  |CRR/1689/2020 |27-11-2020 |RAFIA SHABNAM VS State of West Bengal

77 CRR/1690/2020 |27-11-2020 |M/S. SUR ENTERPRISE VS STATE OF WEST BENGAL AND ORS.

78 |CRR/1691/2020 |27-11-2020 |AMRAPALI BOSE VS VIVEK SARDA AND ANOTHER
TRILOK CHAND AGARWAL AND OTHERS VS STATE OF WEST

79 |CRR/1692/2020 |27-11-2020 BENGAL AND ANOTHER

80 CRR/1693/2020 |27-11-2020 |PRADIP CHOWDHURY VS State of West Bengal AND ANR

81 |CRR/1694/2020 |27-11-2020 TRILOK CHAND AGARWAL AND ORS VS State of West Bengal
AND ANR

82 FAT/305/2020 27-11-2020 |MADHUMITA GHOSH (MONDAL) VS ANINDYA GHOSH
NARAYAN SAHA @ NARAYAN CH. SAHA AND ORS. VS LILA

83 |FAT/306/2020  [27-11-2020 SAHA AND ORS.

84 MAT/768/2020 |27-11-2020 |KOUSTAV MONDAL VS UNION OF INDIA AND ORS.

85 |MAT/769/2020 |27-11-2020 |STATE OF WEST BENGAL AND ORS. VS RUMA BASU
STATE OF WEST BENGAL AND ORS. VS THE BANTRA COOP.

86 |MAT/770/2020 |27-11-2020 BANK LTD. AND ORS.

87 MAT/771/2020 |27-11-2020 |JALALUDDIN SK. VS STATE OF WEST BENGAL AND ORS.

88 SAT/139/2020 27-11-2020 |GOSAI DAS VS SWAPAN KUMAR DAS

89 |WPA/9819/2020 |27-11-2020 |PRASANTA KUMAR DAS VS STATE OF WEST BENGAL AND ORS.

90 WPA/9820/2020 |27-11-2020 gIRPSUL DAS AND OTHERS VS STATE OF WEST BENGAL AND

91 |WPA/9821/2020 |27-11-2020 |SUSANTA HALDER VS State of West Bengal

92 |WPA/9822/2020 27-11-2020 SALAM UDDIN AHMED VS AMAN RANJAN SINHA AND
OTHERS

93 WPA/9823/2020 |27-11-2020 |AMIYA MANDAL VS STATE BANK OF INDIA AND OTHERS
VINAY KUMAR SHRAFF AND ANR VS MUNICIPAL

94 WPA/9824/2020 |27-11-2020 COMMISSIONER KOL KMC

95 |WPA/9825/2020 |27-11-2020 |PANKAJ KUMAR SINGH VS UNION OF INDIA AND ANOTHER

96 WPA/9826/2020 |27-11-2020 |DILIP DAS VS STATE OF WEST BENGAL AND ORS.

97 WPA/9827/2020 |27-11-2020 |SAMAR KUMAR MONDAL VS State of West Bengal




HABUL MONDAL AND ORS VS STATE OF WEST BENGAL AND

98  |WPA/9828/2020 |27-11-2020 ORS
99 \WPA/9829/2020 [27-11-2020 gIRASSUDDIN KHAN AND ORS VS STATE OF WEST BENGAL AND
100 |WPA/9830/2020 |27-11-2020 ZL;I:HENDU SEKHAR MANNA VS STATE OF WEST BENGAL AND
101 |WPA/9831/2020 [27-11-2020 |KRISHNA GUHA VS STATE OF WEST BENGAL AND ORS.
M/S. GHOSH SURVEYORS AND VALUERS P. LTD. AND ORS. VS
102 \WPA/9832/2020 27-11-2020 INDIAN BANKS ASSOCIATION AND ORS.
103 |WPA/9833/2020 [27-11-2020 |UMESH CHANDRA RAI VS State of West Bengal
104 |WPA/9834/2020 |27-11-2020 ZI;LSJSH KANTI CHAUDHURY VS STATE OF WEST BENGAL AND
SABIUNNESSA HEQUE VS THE MUNICIPAL COMMISSIONER,
105 |WPA/9835/2020 |27-11-2020 KOLKATA MUNICIPAL CORPORATION AND OTHERS
106 |wpa/os3s/2020 [27-11-2020 INDRAJIT JIT SAHOO AND ORS VS STATE OF WEST BENGAL
AND ORS.
KHEYA ABASAN SAMABAY SAMITY REPRESENTED BY ITS
107 |WPA/9837/2020 |27-11-2020 SECRETARY VS STATE OF WEST BENGAL AND ORS.
108 \WPA/9838/2020 |27-11-2020 gl;\lSANDA BERA AND ANR VS MIDNAPUR MUNICIPALITY AND
109 |WPA/9839/2020 [27-11-2020 |PRANAB KUMAR DEY VS State of West Bengal
SAPTARSHI DEY AND OTHERS VS MINISTRY OF CORPORATE
110 |WPA/9840/2020 |27-11-2020 AFFAIRS AND ANOTHER
111 |WPA/9841/2020 [27-11-2020 |ROSAN SHOW VS UNION OF INDIA AND ORS.
112 |WPA/9842/2020 [27-11-2020 |BUDDHADEV BISWAS VS RESERVE BANK OF INDIA AND OTHER
SHYAMA PRASAD DEY PAUL AND ANR VS STATE OF WEST
113  |WPA/9843/2020 [27-11-2020 BENGAL AND ORS.
UNION TERRITORY OF A AND N ISLANDS THROUGH THE
114 |WPA/9844/2020 [27-11-2020 |SUPERINTENDENT OF POLICE VS DEEPIKA KISHEN AND
OTHERS
115 |WPA/9845/2020 27-11-2020 |DEBABRATA BANERJEE VS UNION OF INDIA AND ANR.
116 \WPA/9846/2020 [27-11-2020 gl;/lsw BAURI AND OTHERS VS STATE OF WEST BENGAL AND
117 |WPA/9847/2020 [27-11-2020 |PRADIP KEDIA AND ORS VS STATE OF WEST BENGAL AND ORS.
118 |WPA/9848/2020 27-11-2020 |[RANJIT PASOWAN VS ASSISTANT COMMISSIONER
SRABASTI MAZUMDER AND OTHERS VS STATE OF WEST
119 |WPA/9849/2020 [27-11-2020 BENGAL AND ORGS.
120 |WPA/9850/2020 [27-11-2020 |RINKI DEY SARKAR VS STATE OF WEST BENGAL AND ORS.
121 |WPA/9851/2020 27-11-2020 |RASHBIHARI DOLAI VS STATE OF WEST BENGAL AND ORS.
122 |WPA/9852/2020 [27-11-2020 |ANTARA DAS(GANGULY) VS STATE OF WEST BENGAL AND ORS.
123 |WPA/9853/2020 [27-11-2020 |AMALIKA CHAKRABORTY(BISWAS) VS State of West Bengal




124 |WPA/9854/2020 |27-11-2020 |DILIP BHATTACHARJEE VS STATE OF WEST BENGAL AND ORS.
125 |WPA/9855/2020 |27-11-2020 |PARESH BARMAN VS STATE OF WEST BENGAL AND ORS.
126 |WPA/9856/2020 |27-11-2020 |DEBABRATA SARKAR VS UNION OF INDIA AND ORS.
127 \WPA/9857/2020 |27-11-2020 /C-\)I;LSJN KUMAR ROY AND ANR VS STATE OF WEST BENGAL AND
128 |WPA/9858/2020 |27-11-2020 |LAHARUDDIN SK. VS STATE OF WEST BENGAL AND ORS.
129 |WPA/9859/2020 |27-11-2020 |AJIT MONDAL VS STATE OF WEST BENGAL AND ORS.
130 \WPA/9860/2020 |27-11-2020 ANJAN KUMAR DUARI AND ORS VS STATE OF WEST BENGAL
AND ORS.
D D E EST BENGAL
131 \WPA/9861/2020 |27-11-2020 ANJAN KUMAR DUARI AND ORS VS STATE OF WEST BENGA
AND ORS.
132 |WPA/9862/2020 [27-11-2020 |SONIA PARAI(SANTRA) VS STATE OF WEST BENGAL AND ORS.
E D N ISLAND DEE E
133 \WPA/9863/2020 |27-11-2020 UNION TERRITORY OF A AND N ISLANDS VS PIKA KISHEN
AND ORS
134 |WPA/9864/2020 [27-11-2020 |SANIYA SUBASH VS MEDICAL COUNCIL OF INDIA AND ORS
135 |WPA/9865/2020 [27-11-2020 |PRAVAT KUMAR BANERIJEE VS State of West Bengal
M/S. KALIMATA VYAPAAR PVT LTD AND ANR VS THE GENERAL
136 \WPA/9866/2020 27-11-2020 MANAGER, NORTHERN RAILWAYS AND ORS
137 |WPA/9867/2020 |27-11-2020 |LOTIKA RAY VS STATE OF WEST BENGAL AND ORS.
BRIDGE AND BUILDING CONSTRUCTION CO. P. LTD. AND ANR.
138 |WPA/9868/2020 |27-11-2020 VS COM. OF CGST AND CX, KOL. NORTH
139 \WPA/9868/2020 |27-11-2020 AMIT KUMAR GIRI AND OTHERS VS STATE OF WEST BENGAL
AND ORS.
140 |WPA/9870/2020 |27-11-2020 |M/S.S ROYENGINEERING CO VS Union of India
141 |WPA/9871/2020 [27-11-2020 |KAMAL KUMAR SAHA VS IDBI BANK LIMITED AND OTHERS
142 |WPA/9872/2020 |27-11-2020 |GANESH PRAMANIK VS STATE OF WEST BENGAL AND ORS.
MASIHUDDIN QURESHI VS THE KOLKATA MUNICIPAL
143 |WPA/9873/2020 |27-11-2020 CORPORATION AND OTHERS
144 |WPA/9874/2020 |27-11-2020 |JAYANTA MISTRY VS Union of India AND ORS
REFORM TOOLS PRIVATE LIMITED AND ANOTHER VS UNION
145 |WPA/9875/2020 |27-11-2020 OF INDIA AND ORS.
146 \WPA/9876/2020 |27-11-2020 ASHIM KUMAR BHANJA AND ORS VS STATE OF WEST BENGAL
AND ORS.
147 |WPA/9877/2020 |27-11-2020 |MD YUSUF VS STATE OF WEST BENGAL AND ORS.
148 \WPA/9878/2020 |27-11-2020 RATNA SHOME VS RAJPUR SONARPUR MUNICIPALITY AND
OTHERS
149 |WPA/9879/2020 |27-11-2020 |RAJENDRA PRATAP SINGH VS Union of India
150 |WPA/9880/2020 |27-11-2020 |RAMA PRASAD SARKAR VS STATE OF WEST BENGAL AND ORS.
151 |WPA/9881/2020 [27-11-2020 |partha sarathi kar VS STATE OF WEST BENGAL AND ORS.
USHIKA OVERSEAS PVT LTD AND ANR VS SUPTD. OF CENTRAL
152  |WPA/9882/2020 |27-11-2020 TAX. BURRABAZAR DIV AND ORS
153 |WPA/9883/2020 [27-11-2020 |BANANIPODDAR VS State of West Bengal




154 |WPA/9884/2020 [27-11-2020 |S.K. CHAKRABORTY AND SONS VS UNION OF INDIA AND ORS.
155 |WPA/9885/2020 [27-11-2020 |SHYAMALI BARIK VS STATE OF WEST BENGAL AND ORS.

156 |WPA/9886/2020 (27-11-2020 |BIDISHA BHATTACHARIEE VS VISWA BHARATI AND OTHERS
157 |WPA/9887/2020 |27-11-2020 |SAYEEDA BEGUM@PIYARI VS State of West Bengal

158 |WPA/9888/2020 |27-11-2020 Xﬁl;l\g,:I;A GORAKH NANGARE AND ANR VS UNION OF INDIA
159 |WP.CT/62/2020 |27-11-2020 |UNION OF INDIA AND ORS. VS SUBRATA MONDAL AND ANR

160 |WP.ST/102/2020 27-11-2020 STATE OF WEST BENGAL AND ANOTHER VS CONFEDERATION

OF STATE GOVERNMENT EMPLOYEES, WB AND OTHERS




	Sheet1

